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) Ministry of Commerce & Industry .
RETFMER TFT o mrprrss v s@eeT wh o Ry CVebsite):

Office of The Controller General of www.ipindia.nic.in

PATENTS/DESIGNS / .
TRADE MARKS / Pgtents, Designs & Trade Marks
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INDICATIONS TH UA U3, Ueery fge, S. M. Road, Antop Hill,
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No. CGPDTM-11018(11)/1/2020-CGTMR/Q 4 Date: 09-05-2023
OFFICE ORDER

Upon consideration of representations, and recommendation of Transfer Committee,
following officers are transferred on personal ground on their own request with immediate effect.

SI. Name of Officer Designation Present New place Remark
Posting of Posting

1. | Ms. B. Lakshmi Astt. Registrar of | Delhi Chennai Own request
™ & GI.

2. | Ms. Hima P.M. Astt. Registrar of | Kolkata Chennai Own request
™ & GI.

3. | Shri Dharmendra Kumar | Examiner of TM | Mumbai Delhi Own request
& GI.

They should report to Head of Office of new place of posting. On transfer, the officers will
function in their respective capacity.

This issues with the approval of Controller General of Patent Design & Tyade

. Di
Joint Controller of Pate

&

& Designs
0O/q CGPDTM
To:
All concerned official.
Copy to:

1. All Head of Offices.
2. Office order file.




@ Eh (Tel):
. EF 022-24132735
f‘ﬁn%’; [uE, (Fax):
Intellectual 022-24123322
Property India
) (Email):
ThEg Governr‘nent of l"fj'a cgpdtm@nic.in
/3TRF=T/ZaTIR it va 3T ATy cgoffice-mh@nic.in
2 ~

. Ministry of Commerce & Indust .
FerEw/stiam e Hahet Wmﬁr;mwyfﬁwqmmrz’% (Website);

Office of The Controller General of

} www.ipindia.nic.in
Patents, Designs & Trade Marks

PATENTS/DESIGNS /
TRADE MARKS /

GEOGRAPHICAL mmﬁ?ﬂ Boudhik Sampada Bhavan,
INDICATIONS TH UH {3, Teerd e, S. M. Road, Antop Hill,
F%-400 037 Mumbai — 400 037, India.
No. CGPDTM-11018(11)/1/2020-CGTMR/gs Date: 09-05-2023
OFFICE ORDER

In view of implementing the administrative reforms and functional alignment in different
offices / sections of Trade Mark Registry and to implement the Government direction / mandate in
respect of digitization of IP records for digital transformations in the functioning of IP Offices,
following officers are transferred in public interest with immediate effect.

l. For administrative reforms and functional alignment:

Sl. Name of Officer Designation Present New place

Posting of Posting
1. | Ms. Rema Srinivasan Iyangar | Dy. Registrar of TM & GI. Ahmedabad | Delhi

2. | Ms. Rajanish Sharma Sr. Examiner of TM & GI. Delhi Kolkata
2. For implementation of Government direction / mandate in respect of digitization of IP
records:
SI. | Name of Officer Designation Present New place Remark
Posting of Posting
1. | Shri S. D. Ojha Dy. Registrar | Delhi Ahmedabad | Temporary transfer for
of TM & GI. a period of 6 months for
supervising the work of
digitization.

This issues with the approval of Controller General of Patent Design & #fade Marks.

O/o. CGPDTM
To:

All concerned official.
Copy to:

1. All Head of Offices.
2. Office order file.
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Office of The Controller General of
Patents, Designs & Trade Marks
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UH TH U3, e e, S. M. Road, Antop Hill,
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(Fax):
022-24123322

(Email):
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(Website):

www.ipindia.nic.in

No. CGPDTM-11018(14)/1/2021-CGTMR/ gy .

Upon consideration of re
ground on their own request,

OFFICE ORDER

Date: 21-04-2023

presentations, following officials are transferred on personal

S1.No. | Name of Officer

Designation

Present Posting | New place of

posting

1. Ms. Nimakshi

Stenographer - 11

TMR, Mumbai | TMR, Delhi

Shri Prakash Kumar

Lower Division Clerk

TMR, Mumbai | TMR, Kolkata

This issues with the approval of Controller General of Patents, Designs & Trade Marks.

To

All concerned officials. (Through H.O., TMR, Mumbai)

Copy to:

1. Head of Offices, Trade Marks Registry, Mumbai, Delhi, Kolkata.

2. Office order file.
3. Hindi Version follows

(Poonam
Director

42
ey



PATENTS/DESIGNS /
TRADE MARKS / Office of The Controller General (Email):
GEOGRAPHICAL Patents, Designs & Trade Marks
INDICATIONS IPO Building, Boudhik Sampada Bhavan,
S. M. Road, Antop Hill, (Website):

Intellectual
Property India

Mumbai — 400 037, India.

Government of India
Ministry of Commerce & Industry

(1

022-24132735
022-24132393
022-24123311

022-24123322
022-24172288

cgoffice-mh(@nic.in

No.CGPDTM-11018(11)/1/2020-CGTMR/ 15

In view of administrative exigency in managing the IP applications and for implementing
administrative alignment in Trade Mark Registry and other IP offices following officers are

OFFICE ORDER

transferred in public interest, with immediate effect.

Date: 01.02.2023

::)'. Name Designation From To
A : Assistant :
1. Smt. Dipmala P. Mathapati . Mumbai Ahmedabad
Registrar

2. Shri Debanjan Chakrabertty Sr. Examiner Kolkata Nagpur

3. Smt. Rajani S. Singh Sr. Examiner Mumbai Nagpur

4. Shri Prashanth Kumar Asmvstant Mumbai Ahmedabad

Registrar

5 Shri B. U. Nanavati Sr. Examiner Ahmedabad | Delhi

6. Shri Sikandar Singh Sr. Examiner Ahmedabad | Mumbai

7 Shri Vipin Kumar Chawada Examiner Ahmedabad | Chennai

8. Shri Vivekanand Arya Examiner Ahmedabad | Delhi

9. Shri Susheel Kumar Pandey Sr. Examiner Mumbai Kolkata

10. | Shri Saurabh Chaudhari Examiner Mumbai Chennai

1. | Shri Anoop Srivastava Examiner Mumbai Kolkata

12. | Shri Vrushank Vijay Potdar Examiner Mumbai Ahmedabad
13. | Ms. Ambika Venugopal K Examiner Mumbai Ahmedabad
14. | Shri Ranjeet Kumar Tripathi Examiner Mumbai Ahmedabad
15. | Shri Ajay Sharma Examiner Mumbai Ahmedabad
16. | Ms. Yougeshwari Examiner Mumbai Ahmedabad
17. | Shri Akram Ali Examiner Mumbai Kolkata

18. | Shri Jeevan Kumar Sr. Examiner Kolkata Chennai

19. | Shri Anshu Ranjan Examiner Kolkata Ahmedabad
20. | Shri Indresh Kumar Examiner Kolkata Chennai
21. | Shri Amit Chakraborty Examiner Kolkata Nagpur

1

www.ipindia.nic.in




22. Shri Abhishek Kumar Pandey Sr. Examiner Delhi Mumbai
23. Shri Amit Kumar Sr. Examiner Delhi Mumbai
24, Shri Dinesh Khurana Sr. Examiner Delhi Chennai
25. | Shri Virender Singh Sr. Examiner Delhi Kolkata

26. Ms. Preeti Examiner Delhi Ahmedabad
27. Ms. Devika Shukla Examiner Delhi Chennai

28. Ms. Anumita Verma Examiner Delhi Kolkata

29. Shri Rahul Kumar Examiner Delhi Kolkata

30. Mr. Sunil Kumar Examiner Delhi Ahmedabad
31. | Ms. Sindhuja Examiner Chennai Delhi

32. Ms. Sheela Examiner Chennai Ahmedabad

This issues with the approval of Controller General of Patents, Designs and Trade Marks.

1y
(Poonam ! nglh')

223

Director
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Minist fC & Indust 022-24172288
PATENTS/DESIGNS / nistry o Commerce naustry
TRADE MARKS / Office of The Controller General . -
: (Email): cgpdtm@nic.in
GEOGRAPHICAL Patents, Designs & Trade Marks i _
INDICATIONS IPO Building, Boudhik Sampada Bhavan, s

S. M. Road, Antop Hill,

- (Website): www.ipindia.nic.in
Mumbai — 400 037, India.

No.CGPDTM-17031(11)/4/2021/CGTMR / (s Date: 19.12.2022
OFFICE ORDER

For improving the efficiency and capacity building of IP offices and to encourage sharing of the best
practices among the IPO officers, in supersession of the earlier order, following work allocation is made with
an immediate effect.

SI. | Name of officer & Designation | Work allocation Place of Posting
No.
I Shri Sachin Sharma. Deputy | 1. HO, GIR, Chennai* GIR, Chennai
Registrar of TM & Gl 2. Opposition hearing officer in IR
Division, TMR.

3. Any other work assigned by CGPDTM.
2. Shri Shakti Dhar Ojha, Deputy | 1. Opposition hearing officer in IR | TMR, New Delhi

Registrar of TM & Gl Division, TMR.
2. Any other work assigned by CGPDTM.

3. Shri Sukhdeep Singh, Assistant | Legal and Litigation Cell, New Delhi. Patent office, Delhi
Controller of Patents & Designs

4. Shri Mohit, Copyright  office.
Senior Examiner of TM & Gl Delhi

5. Shri ~ Vikas  Pooniya, Sr. | 1. HO, TMR, New Delhi TMR. New Delhi
Examiner of TM & Gl 2. Any other work assigned by CGPDTM.

*Shri Sachin Sharma, Deputy Registrar of TM & Gl is hereby transferred to GIR. Chennai in public
interest with immediate effect.

In exercise of the powers vested in the Head of the Department under Rule 14 of the Delegation of
Financial Powers Rules 1978, Shri Sachin Sharma, Deputy Registrar of TM & Gl is declared as Head of
Office, GI, Chennai and Shri Vikas Pooniya, Sr. Examiner of TM & GI as Head of Office TMR, Delhi.
Both the officers are authorized to exercise all powers of Head of Office under delegation of Financial
Power Rules. 1978 and General Financial Power Rules, 1963 in respect of GIR, Chennai.

Shri M. Habibulla shall continue to act as Head of Office of TMR. Chennai

This issues with the approval of Controller General of Patent Design and Trade Marks.

’L laj s ‘2 QL
Poonam Sigh
To. Directdr
All concerned officers.
Copy to:

1. All Head of Offices.
2. Office order file.
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(Fax):
Intellectual 022-24123322
Property India

(Email):

T Government of India cgpdin@nic.in
PRI E-Coree remane g arfoTsg 0?33\21 3T BT ceoffice-mhi@nic.in
; Ministry of Commerce & Industry .

eat/HtM o Hahel FRTerT AefedTs vFEd ¥PEeT v ey Ry LY cosite):
PATENTS/DESIGNS / Office of The _Controller General of www.ipindia.nic.in
TRADE MARKS / Patents, Designs & Trade Marks
GEOGRAPHICAL diftes wuer s+, Boudhik Sampada Bhavan,
INDICATIONS T UH U3, Teetd e, S. M. Road, Antop Hill,
Ha$-400 037 Mumbai - 400 037, India.
No. CGPDTM-11018(1 1Y/1/2020-CGTMR/{6 6 Date: 19-10-2022

OFFICE ORDER

Upon consideration of requirement in Legal and Litigation Cell (LLC), Trade Marks
Registry, Delhi, Shri Amir Khan, Examiner of Trade Marks & GI. Mumbai is hereby transferred
to Trade Marks Registry, Delhi in the same capacity with immediate effect.

Shri Amir Khan shall function under the supervision of Shri S. D. Ojha, Deputy Registrar
of Trade Marks & GI, in terms of the office order No. CGPDTM-1 1018(11)/1/2020-CGTMR/79
dated 20-05-2022 issued in respect of Legal and Litigation Cell.

| )
4 This issues with the approval of Competent Authority. ,_.P : )
| (4. 10 &2

i (Poonam Si}a h)
i Dir&ctor

To
Shri Amir Khan, Examiner of Trade Marks & GI. (Through H.O., TMR, Mumbai)

Copy to:

The Head of Office, Trade Marks Registry, Mumbai and New Delhi.

Shri 8. D. Ojha, Deputy Registrar of Trade Marks & GI, TMR, New Delhi
The Pay & Accounts Officer, PAQ, PDTM, Mumbai

Personal File

Guard File

IT cell for uploading on official website.

Hindi Version follows.

O LA ) B e
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TRADE MARKS / Office of Thc.: Controller General (Email): TG i
GEOGRAPHICAL Patents, Designs & Trade Marks coffive sk
INDICATIONS IPO Building, Boudhik Sampada Bhavan, cgotlic fhe.1n

S. M. Road, Antop Hill,
Mumbai - 400 037, India.

(Website): www.ipindia.nic.in

No. CGPDTM-11018(14)/1/2021-CGTMR / 2 4

OFFICE ORDER

Date: 09-06-2022

Upon consideration of representations, following officers are transferred on personal ground

on their own request with immediate effect.

Sl Name of Officer Designation Present New place of
No. Posting posting |
1. Ms. Isha Chaudhary Examiner of Trade TMR, Mumbai | TMR, Delhi
Marks & Gl
2. Shri. Sudhakar Kumar | Examiner of Trade TMR, Mumbai | TMR, Kolkata
Marks & Gl

They should report to Head of Office of new place of posting. On transfer, the officers

will function in their respective capacity.

This issues with the approval of Competent Authority.

To,

Above mentioned officers.
HO TMR, Mumbai, Delhi, Kolkata, Chennai & Ahmedabad.

1)
2)
3) Account Officer, PAO, PDTM, Mumbai.
4)

Officer Order File.

- 622
(Poonam| 8ingh)
Director
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INTELLECTUAL 022-24156392
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2atents/Designs/Trademark A %ﬁ,gﬁé mh@nic.in
Seographical Indications ‘ GOVERNMENT OF INDIA Website:
Ministry of Commerce & Industries http://ipindia.nic.in

Office of the Controller General Patents, Designs and Trademarks

Boudhik Sampada Bhawan, S. M. Road, Antop Hill, Mumbai 400037

No. CGPDTM-11018(14)/1/2021-CGTMR/ §3 Dated: 28.12.2021

OFFICE ORDER

Upon consideration of representation, Shri V.D. Abhayankar, Asstt. Director (O.L.)
Trade Marks Registry, Delhi is hereby transferred with immediate effect along with post to -
Trade Marks Registry, Mumbai with direction to report to Head of Office TMR, Mumbai.

This transfer is on his own request.

To,

Shri V.D. Abhayankar, Asstt. Director (OL), Trade Marks Registry, Delhi.
Head of Office Trade Marks Registry, Delhi & Mumbai.

The Pay & Accounts Officer, Pay & Accounts Office Mumbai-400 037.
Office Copy.

2w
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Ministry of Commerce & Industries
Office of the Controller General Patents, Designs and Trade Marks
BoudhikSampadaBhawan, S. M. Road, Antop Hill, Mumbai400037

No. CGPDTM-11018(11)/1/2020-CGTMR / g s | Date: 20.05.2022

OFFICE ORDER

For improving the efficiency and capacity building of Trade Mark offices and to encourage sharing
of the best practices among the IPO officers, following officers are transferred in public interest, with
immediate effect.

Sr. | Name of Officer Designation Present Posting New place of posting

No.

= Dr. P. K. Pandey Deputy Registrar | TMR, Kolkata O/o CGPDTM,
Mumbai

2. Shri S. D. Ojha Deputy Registrar | TMR, Mumbai LLC,TMR, Delhi

% Shri N. Babu Deputy Registrar | TMR, Mumbai TMR, Kolkata

4. Shri L.S. Juneja Asst. Registrar TMR Delhi TMR Kolkata

5. | Smt. Archana Singh Sr. Examiner TMR Ahmedabad | TMR Chennai

6. | Shri Balaji Sr. Examiner TMR Chennai TMR Ahmedabad

v 3 Shri Shatrunjay Sahay | Sr. Examiner TMR, Mumbai TMR, Kolkata

8. Smt. Agnita Banerjee Examiner TMR Kolkata TMR Ahmedabad

9. Shri Ravindra Kumar Examiner TMR Ahmedabad | TMR Kolkata

10. | Smt Natasha Lal Examiner TMR, Kolkata TMR, Mumbai

On transfer the officers will function in their respective capacity except officers mentioned at Sr. No.
1 & 2 above. They should report to Head of Office of new place of posting.

The work allocation of Shri S. D. Ojha and Dr. P. K. Pandey is modified as below:

Sr. Name & Allocation of Work

No. Designation
of Officer

1 Dr. P. K. Pandey, 1. Assisting CGPDTM in overall supervision of the Trade Marks
Deputy Registrar Registry as below:-

a) Compilation of performance report of TMR officers.
b) Dealing with the Ministry correspondence relating to Trade
Marks & GI matters.

c) Registration of Trade Marks Agents and maintenance of the




Register of Trade Marks Agents.

d) Attending to the Public Grievances including online
grievances lodged through the CPGRAMS.

e) Maintenance of list of Well-Known trademarks and list of
International Non-proprietary Names and publication of
additions/amendments therein.

2. Supervisory Controlling Officer of Examination, Publications
& Registrations.

3. Nodal Officer for communication with WIPO related to
International Registration of Trade Marks.

4. Hearing Officer for contested and Well-Known matters.

5. Any other work assigned to him from time to time.
He shall report to CGPDTM directly
2 Shri S. D. Ojha, Posted in Legal and Litigation Cell (LLC), TMR, Delhi. He would

Deputy Registrar | be responsible for representing Trade Mark office in legal cases
filed in various High Courts across the Country. He will also be
responsible for mediation to resolve the litigations pending before
the High Courts.

He shall report to CGPDTM directly.

This issues with the approval of Competent Authority.

nigE)

00 S

Poonam Si IYQO
Director

To,

1) All above mentioned officer.

2) HO TMR, Mumbai, Delhi, Kolkata, Chennai & Ahmadabad.
3) Account Officer, PAO, PDTM, Mumbai

4) Office Order file.

5) IT Cell — for uploading on official website.
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F‘?‘T/""'m‘“‘ T Ministry of Commerce & Industry (Website)
Frafa : L R Brer - (Website):
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TRADE MARKS / Office of The Contr oller General of,
: oA s Patents, Designs & Trade Marks '
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U e T, ueiv &=, S. M. Road. Asitop Hill,
H78-400 037 Mumbai - 400 037, India.
No. CGPDTM-11018(11)/172020-CGTMR [6S Date: 11-11-2020

Orrick ORrpEr

Upon consideration of representation, Shri Sachin Sharma, Deputy Registrar of Trade
! M?rk's & GI, Trade Marks Registry, Ahmedabad is hereby transferred to Trade Marks Registry,

' Dethi in the same capacity with immediate effect. He should report to the Head of Office, Trade
Marks Regisiry, Delhi. This transfer is on his own request,

T

This issues with approval of Competent Authority. \
1[, [l 20
. (Poonam Bjng 1)

Directos

L. Shri Sachin Sharma, Deputy Registrar of Trade Marks & GI, Trade Marks Registry,
Ahmedabad.

The Head of Office, Trade Marks Registry, Ahmedabad, Delhi, Mumbai, Chennai,

Kolkata & GIR, Chennaj.

The Accounts Officer, Pay & Accounts Office, Mumbaj — 37
4. Office Copy.

)
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GEOGRAPHICAL Office of The Controller General of .
INDICATIONS Patents, Designs & Trade Marks .
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No. CG/TMR/TRN. POS/2020/Je Date: 19-08-2020

OFFice ORDER

Following Officers are transferred in public interest with immediate effect.

SI. | Name of Officer Designation Present place | New place of
No. ' posted posting
1. | Shri Pawan Kumar Pandey | Dy. Registrar of TMR, Delhi | TMR, Kolkata
: Trade Mark & Gl
2. Shri Ravinder Kumar Examiner of Trade | TMR, Delhi | TMR, _
Mark & GI Ahmedabad

The officers should accordingly report to Head of Office of new place of posting within
the stipulated joining time. Upon transfer the officers will function in their respective capacity.

This issues with the approval of Competent Authority.

4 3%
Pooham {ing

Director

To :

[. Shri Pawan Kumar Pandey, Dy. Registreir of Trade Mark & GI, TMR, Delhi.

2. Shri Ravinder Kumar, Examiner of Trade Marks & GI, TMR, Delhi. '

3. The Head of Office, Trade Marks Registry, Mumbai , Delhi, Kolkata Chennai &
Ahmedabad.

4. The Accounts Officer, Pay & Accounts Office, Mumbaj — 37
5. Office Copy.
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(Emui 1) coolficesmla nic, in

(Website): wwawipindia.nic.in

No. CG/TMR/TRN.POS/2020/ %) ' Date: 1870872020
ORDER

Upon consideration of representation, Shri R. Venkatesan, Senior Examiner
of Trade Marks & Gl {rom TMR, Mumbai is translerred to TMR, Chennai with
immediate effect on own request. He should report to Head of Office of new place
of posting. On transfer, he will function in his respective capacity.

This issue with the approval ol Competent Authority.

_ ?18).40'30
(Poonam Sngh)
Director

Copy to:

1. Shri R. Venkatesan, Scnior Examiner of Trade Marks & Gl from TMR,

Mumbai
Head of Office, TMR, Mumbai, Delhi, Kolkata, Chennai and Ahmedabad.

Account Officer, PAQ, PDTM, Mumbai.
Office Order file. "

FARN
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PATENTS/DESIGNS / Office of The Controller General Patents, Dasigns & . gEofiice-mh@nic.sn
TRADEMARKS / = + s+, . Trade Marks ) .
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INDICATIONS . _ 5.M. Road; Antop Hill, . . www |pindia.nic.in
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.NO. CG/F / I‘MR/Transf'cr/?O‘Z[)/ 3} < . Datc' _11/08/2020

. . kS

; ORDER

- 4.‘ - . 1 ! >

"Shri - Mano; I.akham_]x,\ UDC Mumbax, ts - hcn.by transfcrred m Trade Marks Registry,
Chcnnal |n public mtcrcst wnLh m'lmcd:aic cffu*t

. [

. §-20%
{Poonam !;\)

Director

\Amno; !.akhamja UDC Tradc Marks ch:stry Mumbai,
2. The Head of Office, Trade Mark Registry Mumbai,
3. The Head of Office, Trade Mark Registry Chenngi
4. The Pay and Account Ochcr PAO, I’DTM Mumbai

5. Personal File e .


http://www.fpll.ldla.nic.in

@ 022-24132735
022-24132393

Fax N0.022-24123322
022-24172288

PROPERTY INDIA e dvar waw, ww.ww. i, Rty W, 595 400037 022-24156392
Patents/Designs/Trademark GOVERNMENT OF INDIA g-mail : cgoffice-mh@nic.in
Geographical 'ndlsatlons Ministry of Commerce & Industries ' we,bm?: .
Office of the Controller General Patents, Designs and Trademarks http://ipindia.nic.in
Boudhik Sampada Bhawan, S. M. Road, Antop Hill, Mumbai 400037

No.CG/TMR/Trn.Pos./2020( |20 Dated: 28/07/2020

OFFICE ORDER

'Upon consideration of representations, following officers are transferred on spouse ground on
their own request with immediate effect,

Sr. Name of Officer Designation Present Posting | New  place of

No. : posting.

1. Shri B.U. Nanavati Sr. Examiner of Trade | TMR, Mumbai. | TMR, Ahmadabad

Marks and Gl

2. Shri Ashish Kumar Sr. Examiner of Trade | TMR, Delhi TMR, Mumbai
Pandey Marks and Gl

3. Shri Sanjay Asstt. Examiner of Trade | TMR, TMR, Mumbai.
Khandare Marks & Gl Ahmadabad .

" They should report to Head of Office of new place of posting. On transfer, the officers will
function in their respective capacity.

This issues with the approval of Competent Authority. .

_7:200
{(Poonam tingh)
Director
To,
1) All above mentioned officer.
2) HO TMR, Mumbai, Delhi, Kolkata, Chennai Ahmadabad.
3. Account Officer, PAQ, PDTM, Mumbai
4) Officer Order file,




|~ (Tel):
B 022-24132735
022-24123311
iﬁﬁ‘f:ai TAFUET, (Fax):
Intellectual = 022-24123322
Property India 022-24172288
(Email);
THET /A AFeq/aNT Government of India cgpdtm@nic.in
Restmfas & IO U 3T HAET cgoffice-mh@nic.in
Ministry of Commerce & Industry o)
PATENTS/DESIGNS / : . (Website):
TRADE MARKS / FTATT AFIerdH ThE HAFE vd AR e www.ipindia,nic.in
GEOGRAPHICAL Office of The Controller General of
INDICATIONS Patents, Designs & Trade Marks
@iftes wwar saw, Boudhik Sampada Bhavan,
TH TH U3, e W, S. M. Road, Antop Hill,
Ha$-400 037 Mumbai — 400 037, India.
No. CG/NGE/TMR/TRN & POS/2019/ 129 Date: 20-09-2019

OFffrice ORDER

Smt. Savita Ashok Nimkar, Examiner of Trade Marks & GI, Trade Marks Registry,
Mumbai is hereby transferred to Trade Marks Registry, New Delhi in the same capacity with
direction to report Head of Office, Trade Marks Registry, New Delhi.

This transfer is on her own request.

This issue with the approval of Competent Authority. ) q
=
Poon mv-\éi/?igﬂ? i ’7
Director
To
1. Smt. Savita Ashok Nimkar, Examiner of Trade Marks & GI, TMR, Mumbai.
2. The Head of Office, Trade Marks Registry, Mumbai & Delhi.
3. The Accounts Officer, Pay & Accounts Office, Mumbai —
4. Office Copy.
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mailto:cgomce-mh@nic.in
http://www.inindia.nic.in

4
CYERE, (Tel):
: : g’ 8  022-24132735
Ni 022-24123311
alffras e, (Fax):
NS an
Intecll‘eclual A L& 022-24123322
Property India 022-24172288
' (Email):
UHE /HIRFEY/EAIR Government of India cepdun@nic.in
Resstnfos wda s ve 3T AT : cgoffice-mh@nic.in
PATENTS/DESIGNS / Mmlstry.ot Commerce & lpdustry (Website):
TRADE MARKS/ FAEY FEATTE TRFd HiRFew vd saar Rew www.ipindia.nic.in
GEOGRAPHICAL Office of The Controller General of °
INDICATIONS Patents, Designs & Trade Marks

e wuer sraw, Boudhik Sampada Bhavan,
T UH U3, v R, S. M. Road, Antop Hill,
#a$-400 037 Mumbai - 400 037, India.
No. CG/NGE/TMR/TRN & POS/2018/ 41§

Date: 05-10-2018

OFrFice ORDER

Ms. Sneha, Stenographer Grade - II, Trade Marks Registry, Mumbai is hereby
transferred along with post to Trade Marks Registry, Delhi in the same capacity with direction to
report for duty to the Head of Office, Trade Marks Registry, Delhi.

This transfer is on her own request.

(Om Prakash Gupt%)
Controller General of Patents, Designs and Trade Marks
o
I.. Ms. Sneha, Stenographer Grade — 11, Trade Marks Registry, Mumbai.
2.. The Head of Oftice, Trade Marks Registry, Mumbai & Delhi.
3. The Accounts Officer, Pay & Accounts Office, Mumbai — 37

4." Oftice Copy.




AT (Tel)

e Bl ® 033- 24132735
INTELLECTUAL .

PROPERTY INDIA ' SRy (Fa()
TPQI;)\TSD " ‘ C & 02224123322
GRe T peE Co W‘\T\’W/Govcrnmcnt of India
L caTioNs ﬁ?f (Email
/E‘:ﬁﬁsww N me Wwwﬁ% 3‘ | in: o
= /5 / - - Office of The Controller General | o cgoffice-mh@nic.in .
N R S Patcnts, Designs & Trade Marks N .. C : o :
‘=R e ‘ ‘Boudhik Sampada Bhavan, First Floor, m (website): - '
Sfers a0 .. S.M. Road, Antop Hill, - . © - www.ipindia.nic.in
' - -Mumbai-400037, India. L S
No: CG/GL 2(TMR)/2016/\\C\ S - . Date: 16.02.2016 ~
. OFI“ICE ORDER

~ Shri Satyendra Kumar Pandey, Deputy Registrar of Trade Marks & Geo;,raphlcal
Indications, Trade Marks Registry, Kolkata is hereby transferred to. Trade Marks Registry,
\/Iumbal w1th effect from Ol 03.2016 in publlc mterest :

(Om Prakasli Gupt‘a)
Controller General of Patents, .
. Designs and Trade Marks

_K/\\&' ] (( [.” A

To

1. Shri Satyendra Kumar Pandey, Deputy Reglstrar of Trade Marks & Geog,raphlcal
_ Indications, Trade Marks Registry, Kolkata. _
" 2. "The Heads of Office, Trade Marks Regxstry, Ahmedabad,; Chermal Koll\ata Mumbm
. & New Delhi :
3. Shri Anil Awasthi; Prmmpa] System Analyst NIC New. Delhi -
4. Shri Devender Kumar, - System Administrator, Examiner of Trade Marl\s &
. Geographical Indxcatlons Trade Marks Registry, New Delhi. : -
5. The Pay & Accounts Officer, PAO, PDTM, Mumbai. '
6. - Personal file.
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| o

B - RO (Tel):
— »
T ﬁ@ ) B 02224132735
| INTELLECTUAL |
PROPERTY INDIA & 8T (Fax): .

PATENTS/DESIGNS

TRADE MARKS . ‘
GEOGRAPHIC AL S WW/Covernmcnt of India -

& 022- 24123322,

EDICATIONS - ol wEES T, afeed 1@ @R e §99 ( (Ermail):
dftgs & =Y AR .
. / ;o Office of The Controller General = - o cgofﬁce mh@mc m--
" SR b e ‘ - Patents, Designs & Trade Marks . o
\,\mrx = / Boudhik Sampada Bhavan, First Floor, o aaaléa (web51te)
N == o . S. M. Road, Antop Hill, o o WWw. 1pmd1a nic.in
Bt | - ‘Mumbai-400037, India. - o
2 No: CG/GE-2(TMR)2016/ 2222~ | . . Date:29.02.2016
- 'OFFICE_ ORDER
| |

- Consequent to transfer of Shri Satyendra Kumar Pandey, Deputy Reglstrar of Trade '
Marks & Geographical Indications. vide Office Order No. CG/GE- 2(TMR)/2016/1 19 dated
16.02.2016 from Trade Marks Registry, Kolkata to Trade Marks Registry, Mumbai w.ef. |

- 01.03.2016, he is relieved of his "duties from Trade Marks Registry, Kolkata we.f. -
. 29.02.2016 . (aftemoon) He should - report for duty at Trade Marks ‘Registry, Mumbar

- immediately thereafter. He may avail the necessaryjommg time pern11551ble under the Rules, |

if requrred -

Controller General of Patents, o
Desxgns and Trade Marks

To : : _

1L 'Shrl Satyendra Kumar Pandey, Deputy Regrstrar of Trade Marks & Geographlcal .
~ Indications from Trade Marks Registry, Kolkata - :

2. The Heads of. Ofﬁce Trade Marks Registry, Ahmed(.bad Chennzu Ko]kata Mumba1
& New Delhi ' _

The Pay & Accounts Officer, PAO, PDTM Mumbai.

Office Order file. :

Personal file.

(_n.;:.w
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ZZ2graphicail

ws/Desighs,

D 022-24148251
022-24101144
022-24101177

el sru??.
IMTT IFHER

AIfrz 3y seir R | S

. _ =TI A WD - Website: hlm:/’-/ipipdia.nic.in

ncic;iibns. Eﬁﬁ?ﬁﬁ TIeT SJBH A, VT, 'L;'FZTCT Rer ﬁa—é 400037 . . .

| GOVERNMENT OF INDIA

, ' 4 o Ministry of Commerce & Industries
TRADE MARKS' REGIQTRY
Boudh;k Sampada Bhawan, S. M. Road, Anlop Hill, Mumbai 400037

Fax N0.022-24140408 -

No: CG;’/GE-?('I;MR)/QO16/285’ —_— ‘ S Date: 18.04.2016
P e OFFICE ORDER
Slm \/ Nammmn Deputy I\L\’Ibll(ll of Trade Marks & Geographical lndmauon Trade. Marks Registry,
Chenj:

Interek

- To

1R

(VT - T

Shri V. Nat;-lmjnn will work at TMR Delhi as o Hearing Officer in Opposition Section.

" Office Order file.

n is transferred 10 Trade Marks Registry.-Dethi \vnlh effect from 01/05/2016.

This Transfer is in public
tin L\I“CHCV of the office work. T

. Ak’
(Om Praks] Gulq/]) 1

Conllollu General of Patents.
Designs and Irade Marks

Io Shri V Natarajan, Dr. TM & Gl

i'he Heads of ()HICL Trade Marks I\L‘gis‘lry. /\Im'lcdahacl. Chennai. Kolkata. Miumbai & New
DL”H '

\Im Aml Awasthi, Pnnmpal System /\ndlysl, NIC. New Delhi
he Pay & Accounts Officer, PAO, PDTM, Mumbai.

'H ersonal file,




O 022-24148251
022-24101144
02224101177

i  FaxNo.022-24140408
I o YT INEFR
\ITI Lectuar | arfoiar 3 sern srer '
PROPERTY IR3IA ' Wﬁ"'@'?ﬂ'{-‘cﬁl Website: hiip:/iipindia.nic.in

Zatents/Desigls/Trademark
CGGeographical | :

a’f% H9eT #a+, UH.0H. Ug, Usera fRar znaé 400037

GOVERNMENT OF INDIA
Ministry of Commerce & Industries
P ‘ . ~ TRADE VARKS REGISTRY
' Boudhik Sampada Bhawan, S. M. Road, Antop Hill, Mumbai 400037

Nb;cG/Gli:-z("rMR)/zol6/285’ A | " Dae 18.04.2016

OFFICE ORDER

Shri V. Natarajan. Deputy l\ewsuax of Trade Marks & (.lLO”l&l])IllCﬂl Indxmllon Trade Marks Registry,
Chenijai is ransferred to Trade Marks Registry, Delhi with effect from 01/05/2016. llns Transleris in public
|Ill€lL>l in exigency of the office work. »

Shri V. Natarajan will work at TMR Delhi as a Hearing Officer in Opposition Section.

A

I e

(Om P rakasl GLI]L%]) /
Controller General of Patents.
Designs and Trade Marks

To '

To.Shri V. Nat: wajan, Dr. T™M & Gl

2] Fhe Heads ol Office. Trade Marks Registry. Ahmedabad, Chennai, Kolkata. Mumbai & New
])L“H ' '

3 'bhn Anil Awasthi, Principal System Analyst, NIC, New Delhi

4] ['he Pay & Accounts Officer, PAO, PDH\/I Mumbai.
OHILL Order file!

. N

-6 ,i])m\onal file.
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(Tel):
ey & 022-24132735
ﬁ@% 022-24123311
rﬁf}m WLW‘::T N\ ~ (Fax): '
Intetlectuat : " o & 022-24123322
Property India. : : . 022-24172288
: p , I - AT R . ' (Email):
TR /iR eaTaR Government of India . cepdim@nic.in
Rrantnfas wa . ' ST vF S FawT cgoffice-mh@nic.in
. - Ministry of Comercc & Industry (Websile): |
PATENTS/DESIGNS / )
TRADE MARKSG/' S FraEg Aarfadss veeg Hf¥Feq vq = Ry : ©owwwiipindia.nic.in
GEOGRAPHICAL - . Office of The Controller General of
INDIC.ATIONSA ' - . Patents, Designs & Trade Marks
' ' Mtex wugr wa4, Boudhik Sampada Bhavan,
TH UH O3, veerr i, S. M. Road, Antop Hill, .
' . ﬁ‘a‘é 400 037 Mumbai - 400 037, India. . ' A
No CG/NGE/'] MR/REC PLAN/"O]G/ ?/1/ "~ Date: 28-04-2016

OFrFIicE ORDER

Shri H.B. Kakade, Mulij Tasking Staff, Trade Marks Registry, Mumbai is transferred

from Non Plan to Plan against the post of RPCO[d Keeper created under 11" Plan with immediate

effect m compllance omelsny s Ieuer No. 6/6/2007- lPR I(part) dated 23 Febluary, 2016.

(. k ,
Ko
(Om P/akash GU})(’I)({
Controller General of Patents, DLSlgnS and Trade Marks .

Copy to:- }

I. ShriH. B. }\al\ade Mulu Tasl\mg Staff Tlade Marks Reglstry, Mumbal

2. The Head ofOtf‘ce
'Trade Marks Reglstry, Mumbai / New Delhl / l\olkata / Chennai /Ahmedabad
3. The Accounts Oﬂ'cer

Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai — 400 037.
4. Office Copy

" Guard File.

oy
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y
© 022-24132735
022-24132393
Fax N0.022-24123322
T EER 022-24172288"
Cgt‘;ﬁ" . 022-24156392
gg : : o E-mait : cgoffice-mh@nic.in
o o A L aorew s g s Website: http://ipindia.nic.in
: ?:a'-;;r:zs/DeéigrréfTrademark : amﬁmr R ToEa 3ffFey ve @R ﬁl_gr o
. Gaographical Indications - defe Haer wad, THE.UH. U3, UeelT ngrzgaé 400037
| o GOVERNMENT OF INDIA
Ministry of Commerce & Industries
~Dffice of the Controller General Patents, Designs and Trademarks
Boudhik Sampada Bhawan, S. M Road, Antop Hill, Mumbai 400037
No: CG/TMR/CGPDTM/2016/2.38 - ' - - o . Date:21/07/2016

ORDER

Shri Abhishek Kumar Pandey, E\ammcr of Trade Marks & Geographical Indication; Trade

Marks I\egrstry, Mumbai. is hercby -transferred to the Trade Marks, Reglstry, Delhi w1th effect from
. 29/07/2016. ThlS transfcr 1S on hlS own request,

s

v

4
2

o a
(Om Prakash G%Hm
Controller General Patents,

: Design& of Tr_ade Méu'ks

1. Shri Abhishek Kumar Pandcy, Exammcr of Trade Marks & Gcographrcal Indlcatlon Trade
 Marks Registry, Mumbai. :

The Heads of Office, Trade Marks Regvlstry, Ahmedabad Chennal Ko]kata Mumbai & Ncw
Delhi. . '

3. Shri Aml Awaslhl Prmcrpal System Analyst, NIC, New Delh}

4.

Shri Devender Kumar, System Administrator, Examiner Trade Marl\s & Geographlcal
Indication, Trade Marks Registry, New Delhi.

5. The Pay and Accounts Offcer PAO PDTM, Mumbai.
6. .Personal File.
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@ 022-24132735
. 022-24132393

Fax N0.022-24123322
022-24172288
022-24156392

E-mail : cooffice-mh@nic.in

INTELLECTUAL . : e e - - e-mAEnIC.]
_PROPERTY INDIA, | e s e st v 2R Website: hitp://ipindia.nic.in
Patents/Cesigns/Trademark . L QTN M i -

: oL a@tfEw ey WA, e, O, ueiw B9, g7€ 400037

Geographical Indications

- GOVERNMENT OF INDIA .
" Ministry of Commerce & Industries
Office of the Controller General Patents, Designs and Trademarks
Boudhik Sampada Bhawan, S. M. Road, Antop Hill, Mumbai 400037

* No:CG/ITMR/CGPDTM/2016/ 14\ Date: 05/08/2016

ORDER

Ms. S. Saranya Stenograph I1, GIR, Chennai is hereby transferred to the Trade Mark Remstry
Delhl with 1mmed|ate effect. Thls transfer is on her own request ,

(Omzf S G?nt U’

Controller General of Patent,
Designs & Trade Marks

To:-

- Ms. S. Saranya Stenograph II GI Chennai.
The Head of Office, Trade Mark Office, Dethi & GIR Chennai
.-Shri Anil Awasthi, Principal System Analyst NIC, New Delhi

Personal File.

-—

B



mailto:h@nic.in
http://ipindia.nic.in

@ 022-24132735
© 022-24132393

- Fax No.022-24123322

i . 022-24156392
INTELLECTUAL

‘ _ E-mail : cgoffice-mh@nic.in
" PROPERTY INDIA. - . mfv«mw’ﬁmmwwarf‘?rmw ﬁ: ‘Website: http://ipindia.nic.in
Patents/Designs/Trademark P_;q T S '
Geographical Indications - R YT WA, THLH, T, TRV ’1?%400037

GOVERNMENT OF INDIA
Ministry of Commerce & Industries
Office of the Controller General Patents, Designs and Trademarks
BOUdhlk Sampada Bhawan S. M. Road, Antop Hill, Mumbai 400037 .

022-24172288

NoCGﬂWMUCGPDTNU%H6/Lf\ o .'_ 'j Date: 05/08/2016 -

ORDER

Ms. S. Saranya Stenograph I GIR Chennal is hereby transferred to tlw Trade Mark Rcmstry
Delhr wrlh rmmedrate effect. Thrs transfer is on hcr own request.

Om f?stkg nta

Controller General of Patent,
Designs & Trade Marks

To:-
1. Ms. S. Saranya Stenograph 11 GI Chennai.
2. The Head of Office, Trade Mark Office, Delhi & GIR Chcnnar
3. Shri Anil Awasthi, Prmcrpal System Analyst NIC, New Delhr
4. Personal File.
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@ 022-24132735
1022-24132393

Fax No.022-24123322
' 022-24172288
022-24156392

_E-mail : cgoffice-mh@nic.in -

- INTELLECTUAL

_PROPERTY INDIA o WWWWWW% .. Website: http://ipindia.ni¢.in
. Patents/Designs/Trademark L an WW‘I‘Tﬁg R, 7E400037 . L .

Geographical Indications
: 'GOVERNMENT OF INDIA
) Mmlstry of Commerce & Industries
Office of the Controller General Patents, Designs and Trademarks
" 3oudhik Sampada Bhawan, S. M. Road, Antop Hill, Mumbai 400037

. No:CG/TMR/CGPDTM/2016/ 2.2\ ¢ " Date: 29/08/2016

ORDER

. Shri. Virender Smgh Examiner of Trade Marks & GI Trade Marks Registry, Mumbai is hereby o
transferred to the Trade Marks Regrstry, Delhi wrth effect from 31/08/2016. This transfer is on his own

. request
(Om PM
Controller General -of Patent;
Designs & Trade Marks *
" To:-
1. " Shri. Virender Singh Examiner ofTrade Marks & GI, Trade Marks Reglstry, Mumbai.
2. . The Head of Office, Trade Mark Registry Mumbai; New Delhi, Kolkata, Chennai, Ahmedabad
3. Shri‘Anil Awasthi, Prmcrpal System Analyst, NIC, New-Delht ‘
4.

Shri. Devender Kumar, System Admmlstrator Examiner of Trade Marks & Gl, Trade Marks- -
_Registry, New Delhi. , A :

_ ~The Pay and-Account Officer; PAO, PDTM Mumbar

-6 Personal File :

W
B
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(Tel): & 022-24132735"

INTELLECTUAL ' o FotT 9ad

PROPERTY INDIA _ - , o o ‘
PATENTS/DESIGNS/ . (Fax): =~ .022-24123322
e ; . GOVERNMFNT OF INDIA , S - )
TRADE MARKS/ Office of The Controll General : : ' S
GEOGRAPHICAL ice of The Controller Gener (Email): ~ cgpdtm@nic.in -
. AINJDICATIONSA R Patents, Designs & Trade Marks - C : o
.~ - .. Boudhik Sampada Bhavan, - - cgoffice-mh@nic.in
- S ‘ S. M. Road, Antop Hill,. _(website): www.ipindia.nic.ir
A : S ‘Mumbai-400037, India. B .
CG/Admn/Staffl2014/%¢ .- . . o ‘Date:$.12.2016 -
| OFFICE ORDER -

A Shri J.P. POOJaIl Upper Division Clcnk Tr’xde Marks Registry;. Mumba| who is presently
wonkmg in Trade Marks Registry, Mumbai s here transferlcd to. Ofﬁce of the Contxoller General of .

Patents, DCSlgnS and Tlade Marks Mumbal in the same capacnty with direction to report. for duty to.the

Lk 25 HSS G AR S35, o2

Head Of Office. o A A L - o ‘

- (Om PraaenGapeg) %

Contloller General ofPatcnts Designs and Trade Marks

Copy to - l ShrnJ P. POOJElI’l Uppcr D|V|S|on Clerk Trade Marks Regnstry, Mumbai.
2 The Head ofOFf‘ce 1 MR, Mumbal '
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@ 022-24132735
022-24132393

Fax N0.022-24123322
022-24172288

022-24156392
INTELLECTUAL E-mail : cgoffice-mh@nic.in
PROPERTY INDIA

Wwﬁmﬂwaﬂwﬁwﬁg Website: http://ipindia.nic.in
Fzrenis/Designs/Trademark . e N ﬁ? . éa . 0
G=xgiaghical Indications & wo=T A, qaw. 2, weiw e, {45 400037

GOVERNMENT OF INDIA

Ministry of Commerce & Industries
Office of the Controller General Patents, Designs and Trademarks
Boudhik Sampada Bhawan, S. M. Road, Antop Hill, Mumbai 400037

5

No:CG/TMR/CGPDTM/2017/ ) Date: 03/01/2017

ORDER

Shri. Sonu Kardam Steno G. I, Trade Marks Registry,

. Chennai is hereby transferred to the Trade
Marks Registry, Delhi with immediate effect. This transfer

is on his own request.

/
il
Controller Gereral of Pat nt,

Designs & Trade Marks

To:-

Shri. Sonu Kardam Steno G, 11, Trade Marks Registry, Chennai.
The Head of Office, Trade Mark Registry New Delhi, Chennai.

The Pay and Account Officer, PAOQ, PDTM, Chennai, New Delhi.
Personal File

BN -

|
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B . WA BIHR » : ~ E-mail : cgoffice-mh@nic.in
: lp%%ﬁfgmlbm aﬁrm Eling mhr mmu o . Website: http://ipindia.nic.in
Paténts/Design_sznadefnark o € 3 = e o
Geographical Indications atefts e m, TH.OA, 3, T i%?raga'é 400037

‘GOVERNMENT OF INDIA
Mumstry of Commerce & Industries
Office of the Controller General Patents, Designs and Trademarks
Boudhik Sampada ‘Bhawan, S. M. Road, Antop Hill, Mumbai 400037

No: CG/TMR/CGPDTM2017/20% =~ " Date: 28-09-2017
*_ORDER

“Shri Rajahﬁnicl\am Sc‘nior .E\aminm of Trade Marks & GI, TMR,. Chcnnal 1S hcrcby
transferred to. the Trade Marks ch,lsuy, Mumbai in publlc interest with 1mmcd|ate effect. :

. ' (Om Prakash
. Controller General of Patent,
~Designs & Trade Marks

g
/:ﬁ%bh7

To:-

Shri Ra;amamck'lm Senior Examiner of Trade Marks & Gl, Trade Manks Reglslly, Chennai. o
The Head of Office, Tradée Mark’ Registry Mumbai, Chennai. :

The Pay and Account Ofﬁcer PAO, PDTM Chennai, Mumbal

Pcnsonal File

) !\)—,-i
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® 022-24132735
1022-24132393

‘Fax N0.022-24123322
b3 < , . : 022-24172288 .
= o | | 022-24156392
B - S T TER : : |
E% L T A F ' ‘ E-mail : cpoffice-mh@nic. in’
§TELLECTUAL ' o ST IR 3T s - " Website: http://ipindia.nic.in - -
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GOVERNMENT OF INDIA
Mlmstry of Commerce & Industries oo
Office of the Controller General Patents ,DeS|gns and Trademarks
" Boudhik Sampada Bhawan, S. M. Road, Antop Hill, Mumbai 400037

“No: CG/T MR/CGPDI‘M/2017/ 20 3 Date:.284-09-2017

Shri Rajamamcl\am Scmor [\amlnel of Tradc Marks™ & - GI JMR Chcnn

ai - is hcrcby
lrans[cncd tothe T 1adc Marks RC('lely, Mumbai, in. pubhc interest w1th lmmcdlatc effect.

(Om Prakash ”)(%jﬂl?

Conlnollcr Geéneral of Patent; -
' Dcsxg,ns & Trade Malks '

I. Shri Ra]amamckam Senior Examiner ofTradc Marks & G, 7 rade Maxks Registry, Chennaj. -
2. The Head ofOchc Trade Mark Registry Mumbai, Chcnnal : ' ' .
3. The Pay and Account Officer, PAO PDIM Chcnnal Mumbal

-4 Pcnsonal File
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' GOVERNMENT OF INDIA

Ministry of Commerce & Industries - :
Office of the Controller General Patents, Designs and Trademarks .

Boudhik Sampada Bhawan, S. M. Road, Antop Hill, Mumbai 400037,‘

No. CG/TMR/CGPDTMR017/ 9~ . : . Dam;uguymnz-
| GPDT! 31, - R ¢

ORDER -

Ms, Rema Srinivsan Iyengar, Assistant Registrar of Trade Marks and G.I. TMR, Chennai is

hereby transferred 1o the Trade Marks Registry Kolkata in public interest with immediate effect. She .

AL~

will function as Hearing Officer in Opposition / Récliﬁcalion1 Proceeding (TOP Section). -

P

e
(qujm'(hh}(i j‘('/

Controller General of Patent,
Designs & Trade Marks

To,
Ms. Rema Srinivsan lyengati, Assistant Registrar of Trade Marks and G.I. TMR, Chennai
The Head of office, Trade Marks Registry, Chenndi, Koll\ata
The Pay and Account ofﬁccn P/\O PDTM, Chennai
' chsonal f'lc ~
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(Om Prﬁash’(ﬁ pta) W\ \‘\\%

Controller General of Patents, Designs and Trade Marks |

] = (Tel):
? 022-24132735
E 1 022-24123311
s weuEd, (Fax):
e ectual @ 02224123322
Property India 022-24172288
(Email):
TFET /H NG EA/EATIN Government of India ‘ cgpdtm@nic.in
frpasts o sy wa m HEET ceoffice-mh(@nic.in
_ : Ministry of Commerce & Industry (Website):
iﬁlgiTﬁ/Bgilsc;/NS/ Fratay FEfadRs wEew ¥iREey vg @R U www.ipindia.nic.in
GEOGRAPHICAL Office of The Controller General of
INDICATIONS Patents, Designs & Trade Marks
| " giftzw wuar waq, Boudhik Sampada Bhavan,
; " TR A3, T &+, S. M. Road, Antop Hill,
Has-400 037 Mumbai — 400 037, India.
No. CG/NGE/TMR/TRN & POS/2018/ S o Date: 14-01-2018
Orrice ORDER
Shri Gaurav Kandari, Stenographer Grade — 11, Trade Marks Registry, Ahmedabad is
: hereby transferred to Trade Marks Registry, Delhi in the same capacity with direction to report
for duty to the Head of Office, Trade Marks Registry, Delhi.
This transfer is on his own request.

To

Shri Gaurav Kandari, Stenographer Grade — 11, Trade Marks Registry, Ahmedabad.
The Head of Office, Trade Marks Registry, Ahmedabad & Delhi.

The Accounts Officer, Pay & Accounts Office, Mumbai — 37

Office Copy.

el adl Al
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mailto:cgoffice-mh@nic.in
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(Tel): .
8 022-24132735 -
022-24123311

(Fax): »
Intellectual @', 022'24]23322.
Property India _ 022-24172288
. . 4 - (Email):

U Ed /HIFFEI/ETIR . Government of India - _ cepdtm@nic.in
freastfas @Fa Co oS o W TET A o cgofﬁce-mh@nic.in«
N ‘Ministry of Commerce & Industry ~ ~ (Website): :

; ’};,[\{II;Z)IET;/:\)‘EEISG/NS /. | . m e W 7§ =R fﬁﬁ ' L www, ipindia. nic.in

GEOGRAPHICAL .Office ofThe Controller General of : -
“INDICATIONS : Patents, Dcsngns & Trade Marks
' : A;tcw waar wad, Boudhik Sampada Bhavan,
w o U3, weiw &|, S. M. Road, Antop Hill,
- H«%-400 037 Mumbai — 400 037, India. . : : i
" No. CG/NGE/TMR/TRN & POS/2018/ \7/0 S v _ Date: 10-01-2018

OF;EFICE ORDER .

i

-One post of- Stenographer Grade — 11 from Trade Marks Reglstry, Kolkata is’ hereby :
transferred- to. Trade Marks Reg:stry, Delhi wuh effect from 10" January, 2018 until further

order.
M
(Om < /Gﬁ? '
'Controller General of Pat Desné Trade Marks
To

1. The Head of Office,

S Trade Marks Registry, Mumbai /Delhi / Kolkata / Chennai /Ahmedabad
2. The Accounts Officer, Pay & Accounts Office, Mumbai — 37 .
3. Office Copy. . -


mailto:cgpdtm@nic.in
mailto:cgoffice-mh@nic.in
http://www.inindill.nic

@ 022-24132735
022-24132393

. Fax No.022-24123322
- ggﬂ ' ' 022-24172288
i Eﬁ?;ﬂ . i TR : ‘ 022-24156392
= : | AREA _ E-mail : cgoffice-mh@nic.in
BNTELLECTUAL afvrsa Y eI AATT ‘ Website: http://ipindia.nic.in

S uEwE Srad

3 FROPERTY- INDIA : ) .
P 1 F=:znls/Designs/Trademark GRIE TeEd HifdeT vd EmR g
| - Eaographical Indications a‘ra'%a; HYeT Ha, CH.UH. U8, Teelq %ﬁﬁa‘é 400037

GOVERNMENT OF INDIA
: Ministry of Commerce & Industries
Office of the Controller General Patents, Designs and Trademarks
Boudhik Sampada Bhawan, S. M. Road, Antop Hill, Mumbai 400037

‘No. CG/F/Steno/TMR/2018/ [ © ' Date: 13-02-2018

OFFICE ORDER

Shri Shivam Yadav, Stenographer 11, Trade Marks Regnstry, Mumbai is hereby
transferred along with post to Trade Marks Registry, New Delhi, in the same
~ capacity with immediate effect. This transfer is on his own request

Te

(Om Pg@- cb’ﬂ?@?

Controller General of Patents, Designs & Trade Marks

_To:

Shri‘Shilv'am'Yadav, Stenographer-II, Trade Marks Registry, Mumbai.

Personal File.
The Head of Office, Trade Marks Registry, Mumbai, New Delhi.

The Account Officer, Pay & Accounts Office, Mumbai-37.
Office order file. .

DB
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aeaE Srad

INTELLECTUAL . oo 3R seE ATad

PROPERTY INDIA S :
Patents/Designs/Trademark e mﬁﬁm v HREET U9 ST fﬁ"g
Geographical Indications a*faﬁ:a: el HaA, UH.0A. U3, UeerT R, m‘é 400037

_ GOVERNMENT'OF INDIA
~ Ministry. of Commerce & Industries

Office of the Controller General Patents, Designs and Trademarks

- 022-24132735
022-24132393

Fax'N0.022-24123322

022-24172288 -

022-24156392

" E-mail ceoffice-mh@nic.in
Website: htip://ipindia.nic.in

Boudhik Sampada Bhawar, S. M. Road, Antop Hill, Mumbai 400037

No. CG/F/Ex/TMR/2018/ ¢ | .

To:

AW

— .

o -

OFFJICE ORDER

Date: 13-02-2018

Shri \/1kas Shukla, Examiner of Trade Marks & GI on Contractual basis-and
presently working in Trade Marks Registry, Mumbai is hereby’ transferred to Trade
Marks Registry, New Delh1 on his own request -

He will be respon31ble to dispose the applications in PA'RI'VIJ

(Om&@m'w

Controller Gencral of Patents Desmns & ’I‘rade Marks

iShI‘l Vlkas Shukla Examiner of Trade Marks & GI (on Contract BaS1s) Tradc '
Marks Registry, Mumbai. .

The Head of Office, Trade Marks Remstry, Mumbai, New De1h1

. The Account Officer, Pay & Accounts Ofﬁce Mumba1 37

Office order file.
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INTELLECTUAL arfrsa 3R 3egr e
PROPERTY INDIA g . )
Patents/Designs/Trademark ¢ TFER 3ifdered vF s e
Geographical Indications alefs Huer Had, TH.UA. U3, Uwe R, Heg 400037

GOVERNMENT OF INDIA
Ministry of Commerce & Industries
Office of the Controller General Patents, Designs and Trademarks
* Boudhik Sampada Bhawan, S. M. Road, Antop Hill, Mumbai 400037

© 022-24132735
022-24132393

Fax No.022-24123322
022-24172288
022-24156392

E-mail : ceoffice-mh@nic.in
Website: http://ipindia.nic.in

No. CG/F/Ex/TMR/2018/ | § *

OFFICE ORDER

effect. This transfer is on his own request.

‘ Date: 13-02-2018

Shn Sunil S. Varnekar, Examiner of Trade Marks & GI, Trade Marks Remstry,
Mumbai is hereby transferred to Trade Marks Reglstry, Chenna1 WJth immediate

¢

(Om%ffkash aﬂl’gta)

Controller General of Patents, Designs & Trade Marks

To:
_1. Shri Sunil S. Varnekar, Examiner of Trade Marks & GI, Trade Marks Registry,
Mumbai. - ' :
2. Personal File. .
3. The Head of Office, Trade Marks Registry, Mumbali, Chennai.
4. The Account Officer, Pay & Accounts Office, Mumba1 37.
- 5. Office order file.
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B IEG )
Intellectual
© Property India

‘ - . - (Email):

vEE [y iREeTeaaR Government of India cepdim@nic.in .

Rrastnfes g%a arforsg tra' mv]' ;:ﬁm . cooffice- mhﬂmcm' o
S © Ministry of Commcrce & Industry

PATENTS/DESIGNS / | (Websne)

TR}\DE MARKS/ . I“ Ay ARAETS il T 3T ve aR = www.ipindia.nic.in )

GEOGRAPHICAL ~ Office of The Controllcr General of - :

- INDICATIONS Patents, Desig

(Tel): '

, 022:24123311

(Fax): - : .

@ 022-24123322
022-24172288

ns & Tta(lc Marks

dlitew wITr aaa, Boudhtk Sampada Bhavan,
wwwm' rzmi%w S."M. Road, Antop Hill,

- {a%-400 037 Mtlmbat 400 037, India.

¥ 022-24132735

. No.F.1- 7(4)/Admn/7018/0§

 OFFIGE ORDER

One post of Office. Superintendent
_transferrcd to Trade Marks Regtstry, }\ollnta

Copy td:—

I.- The Head ofOFf'ce

!

from Trade M”trks Regtstry, New: Delhi-is hereby

wnth tmmedtate effect until further order

| ' (OmPrt kash-Gpioy ¢

Controller General of’Patents Desngnst"?{td grade Marks

o

Trade Marl\s Regtstry New Delhi / f\oll\ata / Mumbai / Chennat /Ahmedabad

2. The Accounts Officer,
Pay & Accounts Office,

)

Patents Desmns and Trade Matl\s Mumbat 400 037.

3. Office Copy.

4, Guard File,

I
l
I
l
!
-
!
!
|
!

‘Date: 02-04-2018 .
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= (Tel}:
‘ E B 022-24132735
INTELLECTUAL TGN IO
PROPERTY INDIA Government of India (Fax): ' .
PATENTS/DESIGNS/ Ministry of Commerce & Industry = 022-24123322
TRADEMARKS/ Office of The Controller General )
?ﬁg%‘:ﬁ:ggg" Patents, Designs & Trade Marks (Email): ‘ N
IPO Building, Boudhik Sampada Bhavan, | cgoffice-mh@nic.in
S. M. Road, Antop Hill,
Mumbai-400C37, India. (Website): www.ipindia.nic.in
NoJCG/F/5/1/2018/ K0 Date: 05.04.2018
OFFICE ORDER

On the recommendation of the Departméntal Promotion Committee, the
Competent Authority has approved promotion of Shri Sachin Sharma, Assistant
Registrar of Trade Marks & GI to the grade of Deputy Registrar of Trade Marks
& GI (Group ‘A post in Level 12 of the Pay Matrix (Rs. 78800-209200/-) on
regular basis with effect from the date he assumes charge of the post.

Shri Sachin Sharma is posted as Deputy Registrar of Trade Marks & Gl

at the Trade Marks Registry, Ahmedabad.
(Om Prg%,{

Controller General of Patents,
Designs & Trade Marks

Copy to:
l. Shri Sachin Sharma, Assistant Registrar of Trade Marks & GI, TMR,
Mumbai.
2. The Head of Office, Trade Marks Registry, Mumbai, Delhi, Kolkata,
Chennai and Ahmadabad.

3. Shri B.S. Nayak, Under Secretary to the Govt. of India, DIPP, Ministry of
Commerce & Industry, Udhyog Bhawan, New Delhi with reference to
Ministry® Letter No. '

The Pay & Accounts Officer, PAO, PDTM, Mumbai
Personal tile

Office Order File

Guard File

Nowns
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Omn,
BEET

INTELLECTUAL - -.

Rl ingviing

- - PROPERTY 4|ND'A GoVernment of India
PATENTS/DESIGNS/ _ Ministry of Commerce & Industry
TRADEMARKS/ - - Office of The Controller General
. GEOGRAPHICAL

D, N T , -1‘ I ark
INDICATIONS . Patents, Designs & Trade Marks

IPO Building, Boudhik Sampada Bhavan, - -

’

S. M. Road, Antop Hill,
. Mumbai-400037, India.

(T'el);

& 02224132735
(Fax): ,
e 022-24123322
(Email):;

cgoffice-mh@nic.in

(Website): www.ipindia.nic.in

No.CG/Office Order/TMR/2018/3\g‘

OFFICE ORDER

In partial modification’ of order No. CC/Ofﬁce
" respect of Shri M. B. Sadare, he is transferred from
- interest instead of TMR Mumbai to TMR Delhi.

Date: 20/04/2018

Ordcr/TM'R'/2'0‘18/ dated 23/03/2018 in -
TMR Mumbai to TMR Ahmedabad in public

(Om

Controller Generz “of Pategts,| ! o

Designs and Trade Marks


http://www.ipindia.nie.iil

2
ﬁs A (Tel):
e % ‘ & 02224132735
INTELLECTUAL . - A . Tl Wl ‘ -
PROPERTY IN}D!A Government of India (Fax):
C PATENTS/DESIGNS/ o .Ministry of Commerce & Indpstry = 022-24123322
. ']'RADI};M/)»\RK‘S/ o Office of The Controller General - S
?\T_OGEM["”CAL . Patents, Designs & Trade Marks . (Email):
NDICATIONS - s 5 o . .
: IPO Building, Boudhik Sampada Bhavan, - - cgoffice-mh@nic.in .
S. M. Road, Antop Hill, ' L
| | Mumbai-420037, India. ~ (Website): wwiw.ipindia.nic.in
No. CG/F/TMR/2018/ | 4 2— S I Date: 11/05/2018

OFFICE ORDER

Pursuant to transfer of Shri V. D. Abvhyankar Assistant Director (O.L,), Trade Marks .
Registry, Mumbai along with post to Trade Marks Registry, New. Delhi, ‘his work a]locatlon will
. be same as he was functlonmg in TMR Mumbai such as follows:

"1. Calling reports related to Rajbhasha. from all the offices under the CGPDTM,;
2. Compilation of the reports received from different offices and to forward the same to the
. ._concerned office as well as the Mlmstry as per-requirement; : ~
3. Preparation of Annual chorts in rcspect to Rajbhasha and submlssmn of thc same as
) per requirement; i '
Conducting trainings, meeting, awareness programmes related to Ranhasha
Organizing Hindi Pakhwara and othzr related functions; :
To carry out the translation work from Hindi to‘English and vice versa;
Implementation of policies of Official Language Act etc;land '
Any other function assigned to him from time-to time.

NG R

Controller General of Patents, Designs
‘ ' - & Trade marks.
Copy to: : : . ] , :
1. Shri V. D. Abhyankar As51stant Director (O.L.}, Trade Marks' Registry, New '
. Delhi. ‘ ‘ A
The Head of Offices Trade Marks chlstry, Mumbal Ncw Delhi, Chennali,
Kolkata and Ahmedabad. S
The Head of Patent Offices Mumba1 Delhi, Chennai and Kolkata
The Head of Office Geographical Indication Registry, Chennai.
The Head of Office RGNIIPM, Nagpur. .
The Registrar of Copyrlghts New Dclh1
Personal file.
Guard file..
Office order file.

VRNV AW
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(Tel): | -
B 022-24132735
. 022-24123311
b e, Ny (Fax): . ,
nrelicetunl . : s , - & 02224123322
Property India - : : . . (022-24172288
’ . ' : “(Email): - ) . ‘ )
TR mﬂﬂﬂqli . Government of India o C o copdun@nic.in
ReAsitmRE Fhd . gl U9 3¢l Aaad ceoflice-mh@nic.in
. ' Ministev of C ee & Industr . | 4
PATENTS/DESIGNS / I hnlslny'ot_C(lmmuu, & |!l( ustry | (Website): | |
TRADE MARKS /° RUMERESRAA R ‘ tHBLER W e fags wwweipindia.nic.in
GEQGRAPHICAL Office of The Controller General of o
INDICATIONS - ' Patents, Designs & Trade Marks

~ dlftew Fua s, Boudhik Sampada Bhavan,
TH w03, T R, S. M. Road, Antop Hill,
H7$-400 037 Mumbai — 400 037, India.

'1\'0 (,(./NCI /T 1\H{/l RN &P 05/7018/ ) 41 E ' : Date: 2.4 -05-2018

Orrirce OrbpER

Slm Nitish K ledl Lower Division Clerk, Trade Marks Registry, Murnbni IS hereby

~ transle rred (0 lmd&, MalI\s RC”IS[I)’ New Delhi in the same capacity \Vllh dncclnon to report for .

duly to the Hmd of Othcc Trade Mmks Runslly Ncw Delhi.

' llns lmnslcu 1S on Ins own request.’

i .
& (il
\,‘ AT ey i Ha
(Om Prakash Gupta)’ Y

Controller General of Patents, Designs and Trade Marks

To
ko Shri Nitish Kumar, Lowcn D|v15|on Llcnk T mdc Marks Registry, Mumbm
2. The Head of O“ICL Trade Marks Registry, Mumbai & Delhi.
3. The Accounts Officer, Pay & Accouats Office, Mumbai — 37
4. Office Copy. o
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INTELLECTUAL
PROPERTY INDIA
Szznts/Designs/Trademark

Geographical Indications IifeF T9r wgw, vR.UA. U3, Teely fee, §ag 400037

D GOVERNMENT OF INDIA

L : Ministry of Commerce & Industries

Office of the Controller General Patents, Designs and Trademarks
I Boudhik Sampada Bhawan, S. M. Road, Antop Hill, Mumbai 400037

H
.

@ 022-24132735
022-24132393

Fax No0.022-24123322
022-24172288
022-24156392
E-mail : cgoffice-mh@nic.in
Website: http://ipindia.nic.in

1

PSRN

No. CG/Office Order/TMR/2018 / / /1.

OFFICE ORDER

Dated 15.06.2018

Ufaon consideration of his request Shri V. Natarajan, Dy. Registrar of TM & Gl is transferred

from TMR Delhi to TMR Chennai with effect from 01/07/2018.

Sliri Natarajan ‘will work at TMR, Chennai as Hearing Offices in Opposition Section and in

terms of the office orders issued in this regard from time to time. .

: Cohtroller General of Patents,

Copy to: ,

Sl?ri V. Natarajan, Dy. Registrar, TMR, Delhi

Shri C. S. Uchil, System Administrator

NIC

.Héad of office, TMR Mumbai/Delhi/Kolkata/Chennai/Ahmedabad

Office copy

Designs and Trade Marks
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(Tel):b

O,

i m"*?w . . .

R §§§E*‘ | B 022-24132735
INTELLECTUAL RN ey ' '
PRQPERT'Y INDIA Government of India (Fax): . .
PATENTS/DESIGNS)- ' Ministry of Commgrce & Industry ) k "'i'" 022'?4123322
TRADEMARKS/ - : Office of The Controller Generyl o
l(:\"[())l((’;\f\/\'llllCl)th'/S\I ' Patents, Designs & Trade Marks (Emait): .

A IPO Building, Baudhik Sampada Bhavan,, .+ cgoffice-mh@nic.in

:S. M.-Road, Antop Hill, _ o , o
Mumbai-400037, India. . (Website): wwiwv.ipindia nic.in
No.C(}/F/T:ﬂ/Tm4R/2018/ 1S9 ' , o .Date: 26/07/2018
To, . v
. The Head of cffice,
. Trade Marks Registry,
‘ Delhi.
" .Sub: - Application of Shri Ashish Kumar Pandey Sr. Examiner of TradeAMarks & GI, for .
| temporary posting at Trade Marks Registry, Mumbaj - reg.
Sir, -

I 'am directed to refer to the application dated 20/07/2018, of Shri Ashish Kumar
Pandey Sr. Examiner.of Trade Marks & Gl, requesting for temporary transfer at Trade Marks ]
Registry Mumbai from his present posting.at Trade Marks Registry Dclhi and | am to convey
-approval of The Controller General of Patents, Designs & Trade Marks for the same. Hig
. temporary posting will be for two months w.c.f, 01/08/2018 to 30/09/2018. This temporary
posting on his own request and no TA/DA shall be paid to him. . ) :

The system adminis'tratdr.{s required to enable module accession and provide other
related facilities to Shri Ashish Kumar Pandey to carry out the function of hearing officer 'in -
show cause matters. ' ' B '

Yours faithfully,

- : ' ) . ) . - :f' - o
4 o : o . .S.K. Pande(y'_ )18
£ L : A ’ Deputy Registrar of Trade Marks & Gl

. '0/o CGPDTM

Copy to:

1. Shri Ashish Kumar Pandey, Sr. Examiner of Trade Marks & GI Delhj _
2. The Head of office, Trade Marks Registry, Mumbai. :
3. The NIC.. - |




O,

. (Tel):

R noy : S
M;ﬁ?ﬁp & B 022-24132735
INTELLECTUAL- - .. o watT STy - '
PROPERTY INDIA _ T (Fax): .

' Government-of India . . . A A o

P;\'i‘l:NT‘S/I)lSSIGNS( : Ministry of‘Comm'erce & Industry - ‘—"“ 922'24123322 .
TRADEMARKS/ —* - - Office of The Controller General o
IG\T[(S)I%;\AH&(\:'QI - Patents, Designs & Trade Marks o (Email): . o
TR 'IPO Building, Boudhik Sampada Bhavan, - . - - cgoffice-mh@nic.in

‘ 5. M. Road, Antop Hill, - . o
Mumbai-400037, India. : | Websile):‘www.ipindia.ni‘c.in '
No.CG/F/T.T./TMR/2018/\Sq ~ = ’ ~ Date: 26/07/2018
o,

- The Head of office,
Trade Marks Registry,
Delhi.. . '

Sub: Application of Shri Ashish Kumar Pandey Sr. Examiner ofTrade Marks & GI, for
temporary posting at Trade Marks Registry, Mumbaij - reg. o

Sir, =

['am directed to refer to the application dated 20/07/2018, of Shri Ashish Kumar
- Pandey Sr. Examiner of Trade Marks & GI, requesting for temporary'.transfer at Trade Marks
" . Registry Mumbai from his present ‘posting. at Trade Marks Registry Delhi and | am o convey
approval of The Controller General of Patents, Designs & Trade Marks- for the same. -His
temporary posting will be for two months w.e.f, 01/08/2018 to 30/09/2018. This temporary
posting on his own request and no TA/DA shall be paid to him. '

The system administrator is required to enable module accession and provide other’
related facilities to Shri Ashish Kumar Pandey fto carry out the function of hearing officer in
" show cause matters. : : ' ' ‘

Yours faithfully,

) .S. K. Panmd

Deputy Registrar of Trade Marks & Gl ‘
' ' O/o CGPDTM

Copy to:

2. The Head of office, Trade Marks Regisiry, Mumbai.
3. The NIC. g i '

1. Shri Ashish Ku rf]ér'Pandey., Sr..Examixﬂ'er of Trade Marks & GI Delhi


http://www.ipindia.nie.i,i

@ 022-24132735
022-24132393

Fax No.022-24123322

OEk - 022-24172288
. i'.' ’ 022-24156392
. E-mail : cgoffice-mh{@nic.in

INTELLECTUAL
PROPERTY INDIA
Patents/Designs/Trademark

Geographical Indications difga #uer 7oA, TH.UA. U3, T i, H{a$ 400037

GOVERNMENT OF INDIA

Ministry of Commerce & Industries
Office of the Controller General Patents, Designs and Trademarks
Boudhik Sampada Bhawan, S. M. Road, Antop Hill, Mumbai 400037

No. CG/Office Order/TMR/2018 / / /- Dated 15.06.2018

Website: http://ipindia.nic.in

OFFICE ORDER

Upon constderation of his request Shri V. Natarajan, Dy. Registrar of TM & GI 1s transferred
from TMR Delhi to TMR Chennai with effect from 01/07/2018.

Shri Natarajan will work at TMR, Chennai as Hearing Offices in Opposition Section and in
terms of the office orders issued in this regard from time to time.

f
(Om Pr upta)quw

Controller General of Patents, Designs and Trade Marks

Copy to:
1. Shri V. Natarajan, Dy. Registrar, TMR, Delhi
Shri C. S. Uchil, System Administrator
NIC
Head of office, TMR Mumbai/Delhi/Kolkata/Chennai/Ahmedabad
Office copy

Do
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(Tel):
B 022-24132735
022-24123311
L)% (Fax):
?ﬂfﬂuecmm e & 02224123322
india 022-24172288
rree e HRT {IHPR (Email):
vEHEg /WA ereaIR Government of India copdtm@nic.in
Reasimfos 83 Fffisa v 3347 AFEY ceoffice-mh@nic.in
Ministry of Commerce & Industry lehsite):
PATENTS/DESIGNS / . - ) (Website):
TRADE MARKS/ gifedad e #fRFeT v amn RE www.ipindia.nic.in
GEOGRAPHICAL : Office of The Controller General of
INDICATIONS Patents, Designs & Trade Marks
giftg®w wuar xa+, Boudhik Sampada Bhavan,
T¥ UH VB, v Be, S. M. Road, Antop Hill,
H=%-400 037 Mumbai - 400 037, India.
No. CG/NGE/TMR/TRN & POS/ 2018/ 2 44 Date: 2-9-05-2018

Orrice OrDER

Shri Nitish Kumar, Lower Division Clerk, Trade Marks Registry, Mumbai is hereby
transferred to Trade Marks Registry, New Delhi in the same capacity with direction to report for
duty to the Head of Office, Trade Marks Registry, New Delhi.

This transfer is on his own request.

‘q(

(Om Pmkash bupta)
Conuroller General of Patents, Designs and Trade Marks

!

3ls
1

--..._._\

To

Shri Nitish Kumar, Lower Division Clerk, Trade Marks Registry, Mumbai.
The Head of Office, Trade Marks Registry, Mumbai & Delhi.

The Accounts Officer, Pay & Accounts Office, Mumbai — 37

Office Copy.

BN —


mailto:cgpdtlll@nic.in
mailto:cgofficc-mh@nic.ill

(-,

g

INTELLECTUAL

PROPERTY INDIA Government of India

PATENTS/DESIGNS/ Ministry of Commerce & Industry

TRADEMARKS/ Office of The Controller General

?ﬁg&?ﬁgﬁgl‘ Patents, Designs & Trade Marks
tPO Building, Boudhik Sampada Bhavan,

S. M. Road, Antop Hill,
Mumbai-400037, India.

{Tel};
022-24132735
{Fax):
= 022-24123322
(Email):

cgoffice-mh@nic.in

(Website): www.ipindia.nic.in

No.CG/Office Order/TMR/2018/%3 (%

OFFICE ORDER

Date: 20/04/2018

In partial modification of order No. CG /Office Order/TMR/2018/ dated 23/03/2018 in
respect of Shri M. B. Sadare, he is transferred from TMR Mumbai to TMR Ahmedabad in public

interest instead of TMR Mumbai to TMR Delhi.

Copy to:

Shri M. B. Sadare, Sr. Examiner of Trade Marks & GI
NIC

BwN e~

Office Copy

Controller General of Patents,

Designs and Trade Marks

Head of office, TMR Mumbai, Delhi, Chennai, Kolkata and Ahmedabad.
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GOVERNMENT OF INDIA
Ministry of Commerce & Industries
Office of the Controller General Patents, Designs and Trademarks
Boudhik Sampada Bhawan, S. M, Road, Antop Hill, Mumbai 400037

Website: http://ipindia.nic.in

No. CG/F/TMRJQOIS/{S‘C( Date: 23-03-2018

OFFICE ORDER

Shri. §.A. Khandare Assistant Examiner of Trade Marks & GI, Trade Marks Registry, Mumbai

Kd
is hereby transferred to Trade Marks Registry, Ahmedabad, with immediate effect. This transfer is in

public interest.

«

(Om Py wh’} %
Controller General of Patents, Designs & Trade Mt

To:

1. Shri. S.A. Khandare Assistant Examiner of Trade Marks & G,
Trade Marks Registry, Mumbaj.
Personal File.

The Head of Office, Trade Marks Registry, Mumbai, Ahmedabad.

The Account Officer, Pay & Accounts Office, Mumbai-37.
Office order file.
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GOVERNMENT OF INDIA

Ministry of Commerce & Industries
Office of the Controller General Patents, Designs and Trademarks
Boudhik Sampada Bhawan, S. M. Road, Antop Hill, Mumbai 400037

No. CG/F/TMR22018/\ Y Date: 23-03-2018

OFFICE ORDER

Shri V. D. Abhyankar, Assistant Director (O.L.), Trade Marks Registry, Mumbai is hereby
transferred along with post to Trade Marks Registry, New Delhi, in the same capacity with immediate

effect. This transfer is in public interest,

r

(Om Pra ’/{18
Controller General of Patents, Designs & Trade ;

To:

Shri V. D. Abhyankar, Assistant Director (O.L.), Trade Marks Registry, Mumbai.
Personal File. '

The Head of Office, Trade Marks Registry, Mumbai, New Delhi.

The Account Officer, Pay & Accounts Office, Mumbai-37.

Office order file.

Dhwn—
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GOVERNMENT OF INDIA

Ministry of Commerce & Industries
Office of the Controlier General Patents, Designs and Trademarks
Boudhik Sampada Bhawan, 5. M. Road, Anlop Hill, Mumbai 400037

No. CG/OMive Order/ TMR/2018 [ /456 Dated 2032018

OFFICE ORDER No. /7 2013

[ view (o bring transparency in the tunctioning of the wibunal, following Senior Fxaminers ol
Trade Marks and Gl. who are currently functioning as show-Cause Hearing officers. are wranslorred
from their present working place with effect from 28/03/2018 in public interest, Respective F.O., T'M
office shall relieve theses olTicers on 28/03/2019 to enable them 1o Join al new place of posting during
(st week of April 2018, Details of sueh ollicers are as under;

St No U Name oI the Ol T Prasim Place ol Posting | Place 1o ansterred
1 TMTE Sadare T T Mumba; ‘ Delhi b
F “',;P B.U Nanavati Ahmedabad Mumbai T T
i—:fé_'m_v_njn\T:nlﬁ(ﬁ;ilus:m Rajamuni Chennai Mumbai 7‘-—_4:
[_[1_""-“.“fh?\—r.{l?]--lz—l-l[HHI' B [ Lelhi Mumbai Jl

5 T Archana Singh I Munmbii Ahmedabad ’
--{Sm_mm}-_Jinj;;i-sln{Slmrnm " Mumbar Delhi T _—_ﬁ;

7 r Devender Kumar Delhi Chennai 'I
8 o j:_\_shish Ku. Pandey i\']um‘hni Dethi !
[9 | Amit Kumayr ‘J‘ Mumbi Delhi J

The afficers shall Funetion ag Hearing officer for Show-Cause at respective lacation and in
terms of the office order issued and lurthers instructions of (he CGPDTM relaling thereto in this

regard,
(Om"Prak; S i
Conuoller General of Patents, Designs uifd '['raclcaq-m.\a

Copy 10:

Lo Coneerned officers ug above.

2. NI

3. Head ol office. TMR M umbair’Dclhi/Kolkzllu/Chcnmli/Ahmchabud

4. Office copy
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GOVERNMENT OF INDIA
Ministry of Commerce & Industries
Office of the Controller General Patents, Designs and Trademarks
Boudhik Sampada Bhawan, S. M. Road, Antop Hill, Mumbai 400037

No. CG/F/Ex/TMR/2018/ | & + Date: 13-02-2018

OFFICE ORDER

Shri Sunil 8. Varnekar, Examiner of Trade Marks & GI, Trade Marks Registry,
Mumbai is hereby transferred to Trade Marks Registry, Chennai, with immediate
effect. This transfer is on his own request.

el 18
(Om ash aj
Controller General of Patents, Designs & Trade Marks

To:

1. Shri Sunil 8. Varnekar, Examiner of Trade Marks & GI, Trade Marks Registry,
Mumbai.

Personal File.

The Head of Office, Trade Marks Registry, Mumbai, Chennai.

The Account Officer, Pay & Accounts Office, Mumbai-37.

Office order file.

il
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GOVERNMENT QF INDIA
Ministry of Commerce & Industries
Office of the Controller General Patents, Designs and Trademarks
Boudhik Sampada Bhawan, 5. M. Road, Antop Hill, Mumbai 400037

No. CG/F/Steno/TMR/2018/ i & Date: 13-02-2018

OFFICE ORDER

Shri Shivam Yadav, Stenographer-II, Trade Marks Registry, Mumbai is hereby
transferred along with post to Trade Marks Registry, New Delhi, in the same
capacity with immediate effect. This transfer is on his own request.

oo s

Controller General of Patents, Designs & Trade Marks

To:

Shri Shivam Yadav, Stenographer-Il, Trade Marks Registry, Mumbai.

Personal File.
The Head of Office, Trade Marks Registry, Mumbai, New Delhi.
The Account Officer, Pay & Accounts Office, Mumbai-37.

Office order Nle.

Aol
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|~ (Tel):
"- 022-24132735
022-24123311

?“f%m wraat, {Fax):
& 022-24123322
e india 022-24172288

(Email):
TR [HTREEIEATIR Government of India cgpdtm@nic.in
R v v ST A cgoffice:nhi@nicin
Ministry of Commerce & Industry (Website):

E N . . . e
gﬁ&ﬁ?gﬁg S/ T FECEEE UREs Niiwed v Sl e www.ipindia.nic.in
GEOGRAPHICAL Office of The Controller General of
INDICATIONS Patents, Designs & Trade Marks

@tz Haar a4, Boudhik Sampada Bhavan,
vy uw A3, T e, S. M. Road, Antop Hill,
Ha§-400 037 Mumbai — 400 037, India.
No. CG/NGE/TMR/TRN & POS/2018/ (o Date: 19-01-2018

Orrice ORDER

Shri Gaurav Kandari, Stenographer Grade — II, Trade Marks Registry,'Ahmedabad is
hereby transferred to Trade Marks Registry, Delhi in the same capacity with direction to report
for duty to the Head of Office, Trade Marks Registry, Delhi.

Controller General of Patents, Designs and Trade Marks

This transfer is on his own request.

To

Shri Gaurav Kandari, Stenographer Grade 1, Trade Marks Registry, Ahmedabad.
The Head of Office, Trade Marks Registry, Ahmedabad & Delhi.

The Accounts Officer, Pay & Accounts Office, Mumbai - 37

Office Copy.

il
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GOVERNMENT OF INDIA
Ministry of Commerce & Industries
Office of the Controller General Patenis, Designs and Trademarks
Boudhik Sampada Bhawan, S. M. Road, Antop Hill, Mumbai 400037

No. CG/TMRJCGPDTM/QO!?/T‘L';I ) Date: HglODO]?
1

ORDER

Ms, Rema Srinivsan Iyvengar, Assistant Registrar of Trade Marks and G.I. TMR, Chennai is
hereby transferred to the Trade Marks Registry Kolkata in public interest with immediate effect. She

will function as Hearing Officer in Opposition / Rectification Proceeding (TOP Section).

4

(Om Prakash Gthl. 1.1'7

Controtler General of Patent,
Designs & Trade Marks

To.

Ms. Rema Srinivsan Iyengar, Assistant Registrar of Trade Marks and G.I. TMR, Chennai
The Head of office, Trade Marks Registry, Chennai, Kolkata

The Pay and Account officer, PAO, PDTM, Chennai

Personal file

£ L N —
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GOVERNMENT OF INDIA
Ministry of Commerce & Industries
Office of the Controller General Patents, Designs and Trademarks
Boudhik Sampada Bhawan, S. M. Road, Antop Hill, Mumbai 400037

No: CG/TMR/CGPDTM/2017/9.04 Date: 28-09-2017

ORDER

Following Examiners of Trade Marks & GI are hereby transferred on their own requests with
immediate effect as under:

S1. No. Name of the Officers Present working Place of Posting Assigned
place Responsibility
1. | Shri Mahendra Kumar Yadav TMR, Mumbai TMR, Kolkata PARM
Shri Kehari Singh TMR, Kolkata TMR, Ahmadabad In-Charge TOP
(Opposition)

Controller General of Patdnt,
Designs & Trade Marks

To:-

Shri. Mahendra Kumar Yadav, TMR, Mumbai.

Shri Kehari Singh, TMR Kolkata.
The Head of Office, Trade Mark Registry Mumbai, Kolkata, Ahmedabad.

The Pay and Account Officer, PAO, PDTM, Mumbai.
Personal File

[ T N % T N
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GOVERNMENT OF INDIA
Ministry of Commerce & Industries
Office of the Controller General Patents, Designs and Trademarks
Boudhik Sampada Bhawan, S. M. Road, Antop Hill, Mumbai 400037

No: CG/TMR/CGPDTM/2017/ 7.0 %3 Date: 28-09-2017
ORDER

Shri Rajamanickam, Senior Examiner of Trade Marks & GI, TMR, Chennai is hereby
transferred to the Trade Marks Registry, Mumbai in public interest with immediate effect.

(Om Prekash ) "7
Controller General of Patent,
Designs & Trade Marks

To:-

Shri Rajamanickam, Senior Examiner of Trade Marks & G, Trade Marks Registry, Chennai.
The Head of Office, Trade Mark Registry Mumbai, Chennai.

The Pay and Account Officer, PAQ, PDTM, Chennai, Mumbeai.

Personal File

Bl =
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GOVERNMENT OF INDIA

: Ministry of Commerce & Industries
Office of the Controller General Patents, Designs and Trademarks
Boudhik Sampada Bhawan, S. M. Road, Antop Hill, Mumbai 400037

O MEE

No:CG/TMR/CGPDTM/2017/ 39 ' Date: 07/02/2017

ORDER

Ms. Hima P. M. Senior Examiner of Trade Marks & GI, Trade Marks Registry, Mumbai is hereby
transferred to the Trade Marks Registry, Chennai with immediate effect. This transfer is on her own

request.
(Om Prakas GJJt’sd 1
Controller General of Patent,
Designs & Trade Marks
To:-
1. Ms. Hima P. M. Senior Examiner of Trade Marks & GI, Mumbai.
2. The Head of Office, Trade Mark Registry, Mumbai, Chennai, Ahmedabad .New Delhi, Kolkata.
3. The Pay and Account Officer, PAQ, PDTM, Mumbai.
4. Personal File.

Guard File.

wh
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Geographical Ingications
GOVERNMENT OF INDIA
Ministry of Commerce & Industries
Office of the Conlroller General Patents, Designs and Trademarks
Boudhik Sampada Bhawan, $. M, Road, Antop Hill, Mumbai 400037

No:CG/TMR/CGPDTM/2016/ 14\ Date: 05/08/2016

Ms. S. Saranya Slenogl"aph 11, GIR, Chennai is hereby transferred to the Trade Mark Registry,

Delhi with immediate effect. This transfer is on her own request.
I
(Om 'sGBmu

Controller General of Patent,
Designs & Trade Marks

To:-

Ms. S. Saranya Stenograph II GI Chennai.

The Head of Office, Trade Mark Office, Delhi & GIR Chennai
Shri Anil Awasthi, Principal System Analyst NIC, New Delhi
Personal File.

:::-&.;Jro-—a
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GOVERNMENT QF INDIA
Ministry of Commerce & Industries
TRADE MARKS REGISTRY
Boudhik Sampada Bhawan, 3. M. Road, Anlop Hill, Mumbai 400037

No: CG/GE-2(TMR)/2016/28 4 Date: 18.04.2016

OFFICE ORDER

Shri V. Natarajan. Deputy Registrar ol 'I'rade Marks & Geograplical Indication. Trade Marks Registry,
Chennai is transferred 1o Trade Marks Registry. Delhi with effect from 01/05/2016. This Transfer is in public
Interest in exigency of the olfice work.

Shri V. Natarajan will work al TMR Delhi as a Hemring Officer in Oppasition Section.

5 kﬂp‘ﬁ i
{Om Lw‘"ﬂ GU]Q ? “/6

Controller Genera! of Patents.
Designs and Trade Marks

To

[. To Shri V. Nak wajan, Dr. T™M & GI.

2. The Heads of Office. Trade Marks Registry. Ahmediabad, Chennai. Kolkata, Mumbai & New
Delhi

3. Shei Anil Awasthi. Principat System Analyst, NIC, New Delhj

4. The Pay & Accounts Officer. PAQ, PDTM. Mumbai.

5. Offwee Order lile,

G, Personul file.
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